
355 Written Answers VAISAK.HA 19, 1894 (S /̂C/4) Written Am*er* 354

Name of Line

1. Salem to Dindigul 
via Karur new line 
and conversion of 
the line from 
Dindigul to Tuti- 

corin via Madurai

Position

Surveys for a new 
Bn ad Gauge line 
from Karur to 
Madurai via 
Dmdigul and con-
version from 
Metre Gauge to 
Broad Gauge bet* 
ween Madurai and 
Tuticorin have 
been completed 
and the reports 
are under the exa-
mination of the 
Railway Board. 
A decision regard-
ing this project 
will be taken after 
this examination 
is completed*

Afame of Line

2. Conversion of
Tiruchirapallt Vil- 
lupuram chord 
line to B. G , lay-
ing of an addi-
tional B. G. line 
Villupuram to
Chingleput and
conversion of
Arkonam-Chmg- 
leput line to B G

Position

Prima facie there 
appear to be no 
prospects for this 
project from the 
traffic point of 
view.

(a) whether the Tamil Nadu Govern-
ment have asked the Centre to convert 
certain metre gauge lines into broad gauge 
lines;

(b) if so, how many such proposals have 
been made;

(c) whether earlier also the State 
Government had asked for these conver-
sions but due to the non-availability of 
fund these were not considered; and

(d) if so, whether Central Government 
now propose to accedc to the request ot 
Tamil Nadu Government ?

THE MINISTER OF RAILWAYS 
(SHRI K. HANUMANTHAIYA) : (a) to
(d) A statement is attached

Statement

The proposals for gauge conversion of 
lines in the Fourth Five Year Plan as 
suggested by the Tamil Nadu Government 
and the position regarding them is as 
under .
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Short*F»ll In exports since U.N.C.T A O 
held In New Delhi

5513 SHRI ANADI CHAR AN DAS 
Will the Minister of FOREIGN TRADE 
be pieastd to state

(a) whether the progress of India’s 
foreign trade since the New Delhi U N. C. 
T A D  has been disappointing and 
export earnings have registered big short* 
falls

(b) whether export of commodities to 
\anous foreign countries are subject to 
import duties, quota restrictions etc and

m
(c) the steps proposed to be taken to 

have these restrictions removed ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SHRI A C  GLORGt) (a) No Sir, 
There has been no shortfall in our exports 
since the New Delhi UNCTAD. The 
following figures would indicate that there 
has been a continuous upward trend in 
our exports

(Rs crores)

 ̂ear Exports

1967 68 1198 69
1968 (9 1357 87

1969 70 14 n  28
1970-71 1535 16

(b) and (c) Yes Sir, a number of com-
modities of export interest tojthe developing 
countries are subject to tariff and non* 
tariff barriers in tbe markets of developed 
countries, and concerted efforts are being 
made in the forums of UNCTAD and 
GATT for removal of those restrictions 
The adoption ot the scheme ot Generalised 
Preferenoes which hat eoaSled a large 
number of manufactures and semi-manu-
factures of developing countries to g*>n 
preferential access to the markets of deve-
loped countries, is a positive outcome of 
these efforts.




